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(c) In order to meet the IIrowin& 
demand lor scooters in the country, 
G0 ....... rnment hav'e decided to license 
oue additional unit of a suitable eco-
nemic capacity; in the private 8cctor, 
ror the manufacture Of scootel'6. 

All the models of ~cooters. at pre-
lttnt, produced in the country, aTe be-
illg manufactured in collaboration with 
reputed firms and accordinl£ t.o the 
",tandards and designs of these col-
laboratore. In approving collab.>ration 
alTangements Government invariably 
insist that the Indian parties should 
set up facilities for research, design 
;ond development So that contirued 
dependence On the foreign collabora-
tors is dispensed with at the earliest 
anel the Inllian parties could improve 
the quality and design of their pro-
ducts to ~uit the requirements 01 the 
maTket. 

beiae Duty on Cotton TuWes 
439. SHRl M. L. SONDID: Will the 

Minister of COMMERCE be pleased 
to state: 

(a) whether Government are "ware 
of the demand fOr lubstantial reduc-
tion in the excille duty on cotton tex-
tl1ef1; 

(b) whether Government propose to 
stimulate the demand for cloth which lI.. fallen sharply; 

(c) whether Government also prD-
pose to encourage the textile units to 
replace their .beolete machines; and 

(d) if so, the steps contemplated 
In the matter? 

THE MINISTER OF COMMERCE 
,(SHRJ DINESH SINGH): (a) YeI, 
Sir. 

(b) A number of measuret to Btl-
mulate demand for cotton tu:t/Ie3 a. 
were mentioned in the statement made 
by the Deputy Minlater in the HOUR 
on the lilt Nay. 11188 have alre.Jd,. 
tw.en talren. 

«.) Yes, Sir. 
(d) The .teps to be ~en in the 

matter ha\"'I! not yet been .finaliLed. 

National Coal Development Corperll-
tion 

«0. SHRl R. R. SINGH DEO: 
SHRI Y. S. PRASAD: 
SHRl BEDABRATA BARtrA.: 

Will the Minister of STEEL, MlNES 
AND METALS be pleased to sUIte: 

(a) whether the National Coal De-
velopment Corporation has suffered a 
loss ot Rs. 1.55 crores during the year 
1966-67; 

(b) it so, th, ma'n reasons whick 
have contributed towards the loa.:;; aDd 

(c) Government's estimate about the 
profltlloss' poSition at the CorporatiOJl 
during 1967-68? 

THE DEPUTY MINISTER IN TIm 
MINISTRY OF STEEL. MINES AND 
METALS (SHRI RAM SEWAK): 
(a) The Corporation sufTered a lOll 
of about Rs. 1.58 crores durinl 1988-8'7. 

". 

(,b) The 10Sll is attributed mainlY to 
litE' following reasons: 

(1) Production from revenue col-
lieries tell by about 0.2 mU-
lion tonnes as compared wltla 
the previous year, althouJ:} 
three new collieries were 
brought on to revenUe"-
count during the year. 

(2) As the new revenue collierl. 
were working well belcnt 
their capacity, there 11'" a 
loss of Rs. 32.83 lakhl on their 
working. 

(3) Maintenance expenditure 
amounting to Rs. 215.79 laklll 
for mines where development 
activities have been .Ulpencl-
edlclosed hal been charged tt 
the revenue account lnstead at 
being capital1aed .. bef",ctl. 

(.) The depreciation charge 011 
flrst-class-non-factory buIld-
ing. has increased Il>' II hat! 
been decided to c",,'~'~ dep-
reciatiOn on straight-line me· 
thod for ibe perlod of the lite 
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of the project, instead of at 
the \laual rate provided in the 
Income Tax Schedule. The 
additional charge On this ac-
count is Rs. 20.00 lakhs ap-
proximately. 

(5) Il has been decided to writ" 
oft' the capital expenditure on 
immovable assets for suspend-
edlclosed mines over a 10 year 
period. This lias !"esulted ill 
addition of Rs. 30.10 lakhs to 
the revenue account of the 
year. 

(6) The provision for doubtful 
debts has been increased by 
Rs. 5 lakhs and provision for 
deterioration in closing stoch 
by Rs. 5.21 lakhe. 

(c) The accounts for the year 1967-
sa have not been finalised and audited 
at yet. 

B.i.Me iJa Coal PriUs 

HI. SHRI INDRAJIT GUPTA: Will ' 
the Minister of STEEL, MINES AND 
METALS be pleased to state: 

Ca) the grounds on which the re,~ent 
rise in coal prices has been appro\'ed 
by G09'emment; and 

(b) the extra expenditure which 
will be incurred annually thereby by 
h) the Railwnys and (ii) public sec-
tOr steel plants! 

THE DEPUTy MINISTER IN THE 
MINISTRY OF STEEL, MINES AND 
METALS (SHRI RAM SEWAl-::): (a) 
The ground on which increase in (oal 
prices was SOUg!l~ by the industry" D8 
increase in the cOst of 'production. 

(b) The approximate additional ex· 
penditure to ,be incurred by the Rail· 

'i' ways on the recent increa!le is esti-
mated to be of the order of Rs. 1.2 
erores per annum. Simihr figure in 
respect of public sector steel plants iii 
of tfJ,e ,oreier of Rs. 2.3 crores ir.eluaiTe 
.f the' PrOpORd' additional ceu. 

~lininr aDd Allied Machine..,. Corpo-
ration, Durrapur 

442. SHru D. C. SHARMA: 
SHRI BENI SHANKl" .. H 

SHARMA: 

Will the Minisl~r of INDUSTRIAL. 
DEVELOPMENT AND COMPANY 
AFFAIRS be pleased to state: 

(a) whether there have be.m com-
p:aints of unsatisfactClry working of 
the Mining and Allied Machineq Cor-
poration. Durgapur-a public sectol" 
project established with the Soviet col-
laboration; 

(b) whether it is a fact tha~ apart 
frOm the chronic labour unrest the 
plant i suffermg from mIsmanage-
ment, and absence of proper planp.mg 
and organization, leadmg N a fall in 
production; and 

(c) if so, the details thereof anct th~ 
action taken in the matter? 

THE MINISTER OF INDUSTRIAL 
DEVELOPMENT AND COMPANY 
AFFAIRS (SHRI F, A. AHMED):' (.) 
Yes, Sir. 

(b) and (c) The difficultie& faced 
by the Mining and Allied Machinery 
Corporation Limited ar~ partly attrI-
butable to the lowering of coal pro· 
duction targets and to the slower rate 
of m~chanisation of private coa-J 
mines which resulted in lesser orde," 
for conventional coal mining equip-
r.1ent for which the plant hali been 

,pr:marily set up. The increa-.e ia 
oroduction has also been slower. than 
~arlier anticipated, largely because la-
bour productivity h~ not increasc\l to 
an adequate extent. A team of RIll!-
sion Experts visited the plant recently 
and have made various recommenda-
tIons regarding increase in production 
anti productivity, need for a compre-
hensive incentive system, stl'e.lmlining 
of procedures etc. The Report of the 
Expert Team Is under implementation 
at present. ' 




